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SHRI JYOTIRMOY BOSU; Then, I 
ask for leave of the House to move 
m y  adjournment motion.- Sir, I go by 
your utterances. You want me to 
move it.

MR. SPEAKER; When 1 made the 
observations, they were to help you. 
You do not appreciate. The other or 

the negative side is, 1 allow it.

You have enough opportunities. The 
Appropriation pill will be coming. 
Today the Home Ministry demands 
are there. You can take advantage 
of that also. But if you still insist. I 
do not come in. ( „ ^ V,

SHRI ATAL BIHARI VAJPAYEE: 
As the House is going to discuss the 
demands of the Ministry of Home 
Affairs and we do not have enough 
time, I will request my friend, Mr. 
Jyotirmoy Bosu, not to press for it.

' SHRI JYOTIRMOY BOSU: I am 
guided by the desires of the House.
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MR. SPEAKER: It was also on the 
thin line. So, I wanted to have time.

12.08 hrs.
»

PAPERS LAID ON THE TABLE

A n n u a l  A d m i n i s t r a t i o n  R e p o r t  o f  

DDA FOR 1972-73

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS (SHRI K. RAGHU 
RAMAIAH): On behalf of Shri Bhola 
Paswan Shastri; I beg to lay on the 
Table a copy of the Annual Adminis­
tration Report (Hindi and English 
versions) of the Delhi Development 
Authority, for the year 1972-73, under 
section 26 of the Delhi Development 
Act, 1957. [Placed in Library. See 
No. LT-8847/74].


